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Sir,

(HIGH COURT OF ASSAM, NAGALAND, MIzoRAIvI AND ARUNACHAL PRADESH)

NO. HC. Vtt-r2B I 2OO7 I 7 67 4 I A

Shri Saptarshi Garg,
Jt.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Paban Chandra Kalita,
District & Sessions Judge,
Dhubri.

^fDated Guwahati the { \ August, 2023

Station leave permission.

Your tetter No, DJ.xII-2l2023146091E dtd. 09.08.2023.

With reference to the above, I am direded to inform you that you
have been granted station leave permission, from the morning of 12,0g,2023
till the morning of 14.08,2023, as prayed for. The next senior most Judicial
officer at the station sharr remain in charge of your Court and office in your absence.

Yours faithfully,

sd l-
JT, REGISTRAR (WGIIANCE)

Memo No. Hc. v[-128/2007/767slA. dated ) AV Ot Zq
Copy to:

(. The Project Manager, Gauhati High Court, Guwahati
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